6891

Written Answers

Question No. 978 on the 6th July, 1967
and state :

(a) whether the measures required to
give a practical shape to the development
of design cells in public undertakings have
since been finalised; and

(b) if so, the measures taken to make the
design cells self-reliant in indigenous de-
signing and know-how capacity ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRL
MORARIJI DESAI) : (a) and (b). Pub-
lic sector enterprises in many of the major
fields e.g., steel, fertilisers, petroleum, heavy
engineering, machine tools, etc., have al-
ready set up design and planning cells, and
further steps in this direction would be
taken wherever required. It is the policy of
the Government that public enterprises
should utilise also to the maximum extent
the indigenous technical consultancy ser-
vices and know-how, and such services from
abroad would be availed of only when un-
avoidable.

INDO-FOREIGN EDUCATIONAL AND CULTURAL
SocIETY

4318. SHRI KAMESHWAR SINGH :
SHRI A. SREEDHARAN :

Will the Minister of FINANCE be pleas-
ed to state :
(a) whether Government are aware of

the irregularities committed by the Indo-
Foreign Educational and Cultural Society;

(b) if so, whether the institution sent
some people abroad; and
(c) the foreign exchange granted by

Government to them ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) No, Sir.

(b) and (c). In 1966, the Indo-Foreign
Educational and Cultural Society, Bombay,
made a request for grant of ‘P* form to a
large group of delegates to proceed to
Japan. Their application was rejected.

ALLOTMENT OF LAND To House-BuILDING
COOPERATIVE SOCIETIES IN DELHI

4319. SHRI YAJNA DATT SHARMA :
Will the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state :

(a) whether it is a fact that Govern-
ment have acquired land in Delhi for pur-
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poses of allotment to House-building Co-
operative Societies during the last five
years;

(b) if so, the total land acquired during
the above period;

(c) the rate at which land was acquired
and the rate at which the land has been
allotted to the Societies; and

(d) the total compensation paid for the
land acquired during the above period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
SUPPLY (SHRI IQBAL SINGH): (a)
and (b). Out of 56,000 acres of land noti-
fied under section 4 of the Land Acquisition
Act, 1894, 25,908.53 acres of land has
been acquired up to 31st August, 1967, dur-

ing 1961 to 1967. The land is meant for
allotment not only to the House-Building

Cooperative Societies and the cooperative
societies of industrialists and manufacturers
but also to the individuals belonging to the
Low Income Group and to those individuals
whose land has been acquired in connec-
tion with ‘planned development of Delhi’
as well as for other public purposes., Out
of this, 1,517.83 acres of land has been
allotted to the House-Building Cooperative
Societies.

(c) The rates at which land has been
acquired and allotted to the Housc-Building
Cooperative Societies differ from locality
to locality. The societies which owned land
were allotted alternative land on the basis
of the rates awarded by the Land Acquisi-
tion Collector subject to an undertaking
being given by them that they would not go
in for reference/appeal to the District
Judge/High Court. The other societies were
charged price on the basis of the estimated
cost of acquisition, because the awards given
by the Collector are not final and they
are subject matter of reference/appeal.

(d) The total compensation so far paid
is Rs. 29,99,07,740.37P.

SEMINAR ON WATER POLLUTION CONTROL

4320. SHRI MAYAVAN :
SHRI MARANDI :

Will the Minister of HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT be pleased to state :

(a) whether it is a fact that Seminar on
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Water Pollution Control has been held

recently in Delhi;
(b) if so, the main purposc and the
subjects discussed thereat; and

(c) the decisions arrived ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) An
Inter-regional Seminar on Water Pollution
Control was conducted by the World Health
Organisation at New Delhi, from the 15th
to 23rd November, 1967.

(b) The main purpose of the Seminar was
to collect and present information on the
water situation in the participating coun-
tries.

The following subjects were
in the Seminar :—

discussed

1. Water Pollution problems in develop-
ing countries.

2. Major water pollution problems in
India-trends, Central measures and
legislation,

3. Major sources of water pollution—
their relative importance, nature and
effects.

4. Water Pollution Surveys.

5. Water quality requirements and crite-
ria.

6. Low-cost methods for pollution abate-
ment and control.

7. Water reclamation and re-use prac-
tices in water deficient areas.

(¢c) The Government of India has not
yet received from the World Health Orga-
nisation any report on the decisions arrived
at in the Seminar.
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